
List of cases where Case Management Hearing was held during the month of May-2024

Court District Case Type Case No. Date of Case Management Hearing

1 CENTRAL 26.09.2022 ------- 17.05.2024 07.06.2024 03.07.2024 -------

23.11.2023 -------- 15.05.2024 12.07.2024 -------

26.11.2022 ---------- 08.07.2024 22.07.2024 07.08.2024 -------

21.08.2021 -------- 10.07.2024 29.07.2024 ------

03.03.2023 ---------- 11.07.2024 25.07.2024 06.08.2024 --------

05.11.2022 03.07.2024 26.07.2024 13.08.2024 -------

27.04.2023 08.07.2024 12.07.2024 27.08.2024 ------

03.03.2023 -- 22.07.2024 22.07.2024 14.08.2024 -------

05.05.2022 01.07.2024 30.07.2024 20.08.2024 ------

01.11.2023 -------- 18.07.2024 24.07.2024 03.09.2024 ---------

22.12.2021 --------- 22.07.2024 05.08.2024 21.08.2024 ---------

Sr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

Framing 
the 
Issues

Listing of 
Witnesses

Affidavit of 
Evidence

Affidavit of 
Witnesses

Written 
Arguments

Oral 
Argument
s

Other 
Stages/Hea
ring Date

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
2250/2022

LOKDHUN 
TELEMEDIA 
PVT. LTD. VS. 
M/s. SHREE 
DURGA 
MULTI 
TRADE PVT. 
LTD.

07.06.202
4

03.07.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1515/2023

PRATEEK 
JAIN VS. 
SANJAY 
ARORA

06.06.202406.06.202
4

12.07.202
4

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
2562/2022

ANIL KUMAR 
GARG VS. 
LOKESH 
KUMAR 
GARG

22.07.202
4

07.08.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
2902/2021

SIR GANGA 
RAM 
HOSPITAL VS. 
VIMAL 
KUMAR

06.06.2024 10.07.202
4

29.07.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
399/2023

CAPITAL 
CABLES 
INDIA PVT. 
LTD. VS. 
NATASHA 
CONSTRUCTI
ON

25.07.202
4

06.08.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
2453/2022

WOLTERS 
KLUWER 
INDIA PVT. 
LTD. VS. 
AMIT BOOK 
CO. LTD.

----------
-

26.07.202
4

13.08.202
4

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
702/2023

HARI OM VS. 
SATENDER 
KUMAR

20.05.20
24

29.07.202
4

27.08.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
400/2023

PRAVEEN 
KUMAR JAIN 
VS. SMOOTH 
MOTORS

22.07.202
4

14.08.202
4

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1199/2022

NORTHEX 
AND CO. VS. 
SUMANJEET 
KAUR

30.07.202
4

20.08.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1458/2023

RAMESHWAR 
LAL FOODS 
PVT. LTD. VS. 
KAPASAN 
AGRO PVT. 
LTD.

17.08.202
4

03.09.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
5473/2021

HIND FOILS 
LLP VS. 
NESTOR 
PHARMACEU
TICALS LTD.

05.08.202
4

21.08.202
4



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

2 CENTRAL 306 CS(COMM) 1232/2023 14.09.2023 28.05.2024 15.07.2024

306 18/2023 24.03.2023 07.06.2024 06.07.2024 09.08.2024

306 CS(COMM) 5489/2021 22.12.2021 07.06.2024 06.07.2024 09.08.2024

306 CS(COMM) 43/2024 08.01.2024 07.06.2024 06.07.2024 14.08.2024

306 CS(COMM) 1608/2023 19.12.2023 09.08.2024

306 CS(COMM) 789/2023 11.05.2023 14.08.2024

3 CENTRAL 22.01.2024 - - 19.07.2027 ---------

4 CENTRAL RECOVERY 04.07.2023 NIL

RECOVERY 11.11.2022 NIL

RECOVERY 16.02.2024 NIL

RECOVERY 04.11.2020 NIL

5 CENTRAL

6 CENTRAL 410 CS (COMM) 2642/2022 06.12.2022 21.08.2024 30.08.2024 NA

SH. RAJESH KUMAR GOEL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

M/S A.K. 
BROTHERS 
VS M/S 
GAURAV 
TRADERS

06.05.20
24

WITHIN 10 
DAYS

04.06.202
4

25.07.202
4

COUNTER 
CLAIM

KARTIK 
CONSTRUCTI
ON VS 
TOMER 
ELECTRICAL

22.05.20
24

08.07.202
4 TO 
31.07.2024

12.08.202
4

M/S TOMAR 
ELECTRICAL 
VS M/S 
KARTIK 
CONSTRUCTI
ON CO.

22.05.20
24

08.07.202
4 TO 
31.07.2024

12.08.202
4

M/S SHANTI 
SWAROOP 
NIKHIL 
KUMAR VS 
BHATIA 
STORE

22.05.20
24

08.07.202
4 TO 
31.07.2024

21.08.202
4

MANISH 
SUKHIJA VS 
MUNICIPAL 
CORPORATIO
N OF DELHI

29.05.20
24

05.07.2024
26.07.2024

05.07.2024
26.07.2024

16.07.2024
31.07.2024

21.08.202
4

RADHIKA 
SALES CORPN 
VS M/S 
DESIGN N 
GLASS INC 

29.05.20
24

05.07.2024
26.07.2024

05.07.2024
26.07.2024

12.04.2024
02.08.202
4

24.08.20
24

Sh. ILLA RAWAT, District 
Judge, Commercial Court-03

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM 
133/2024

SALEK 
CHAND V/S 
MCD

13.05.20
24

01.07.2024 
TO 
10.07.2024

19.07.202
4

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

304 
EXTENSI
ON 
BLOCK 
THC 
DELHI

CS 
(COMM)98
0/2023

GLOBUS 
TRANSITOS 
PRIVATE 
LIMITED VS. 
CMR GREEN 
TECHNOLO
GIES LTD

14.05.2
024

PE- 
22.07.202
4 & 
23.07.202
4 DE- 
05,06,07.
08.2024

BEFORE 
PE- 
23.07.202
4

BEFORE 
DE- 
05.08.20
24

BEFORE 
28.08.202
4

28.08.2
024

304 
EXTENSI
ON 
BLOCK 
THC 
DELHI

CS 
(COMM)-
2487/2022

CANARA 
BANK VS. 
DEEPAK 
JOSHI 
SINCE 
DECEASES 
THROUGH 
HIS LEGAL 
HEIRS

21.05.2
024

PE-
16.07.202
4 AND 
DE-
01.08.202
4 & 
02.08.20
24

BEFORE-
16.07.202
4

BEFOE-
01.08.20
24

BEFORE-
20.08.202
4

20.08.2
0224

304 
EXTENSI
ON 
BLOCK 
THC 
DELHI

CS 
(COMM)-
249/2024

PAWAN 
KUMAR 
BHARARA 
VS. 
SANJEEV 
KUMAR 
CHHATWAL

22.05.2
024

PE-
07.08.202
4 & 
09.08.20
24 DE- 
23.08.202
4 & 
27.08.202
4

BEFORE-
07.08.202
4

BEFORE-
23.08.32
024

BEFOE-
02.09.202
4

02.09.2
024

304 
EXTENSI
ON 
BLOCK 
THC 
DELHI

CS DJ-
632/2020

MANOJ 
KUMAR VS 
M/S AVR 
INFRASPAC
E PVT. LTD.

27.05.2
024

PE-
16.07.202
4 & 
18.07.202
4 DE-
26.07.202
4, 
27.07.202
4 & 
31.07.202
4

BEFORE 
PE-
16.07.202
4

BEFORE 
DE-
26.07.20
24

BEFORE-
08.08.202
4

08.08.2
024

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI COURT 
CENTRAL DELHI

BASHESHAR 
LAL VS. AMIT 
KUMAR

27.05.20
24

PE-
21.08.2024 
And 
22.08.2024 
    DE-
28.08.2024 
And 
30.08.2024 

28.08.202
4

30.08.20
24



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

6 CENTRAL

410 CS (COMM) 4941/2021 25.11.2021 17.09.2024 07.10.202422.10.2024 NA

410 CS (COMM) 1251/2023 20.09.2023 23.09.2024 21.10.2024 28.10.2024 NA

410 CS (COMM) 2674/2022 13.12.2022 11.09.2024 NA NA NA NA

7 CENTRAL

8 Central RECOVERY CS-15/24 21.12.2023 NIL

RECOVERY CS-1084/23 03.01.2024 NIL

RECOVERY CS-89/24 22.07.2023 NIL

RECOVERY CS-165/24 29.01.2024 NIL

RECOVERY CS-1236/23 15.09.2023 NIL

9 Central 01.03.2021 13.05.2024

30-10-2023 15.05.2024

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI COURT 
CENTRAL DELHI

ICICI BANK 
LTD. VS. BOB 
ROBERT 
FERNANDEZ

22.05.20
24

PE-
17.09.2024 
And 
18.09.2024 
    DE-
07.10.2024 
And 
08.10.2024 

22.10.202
4

VISHAL & 
SONS VS. 
JAISHREE 
JEWELLERS

30.05.20
24

PE-
23.09.2024 
And 
24.09.2024 
    DE-
21.10.2024 
And 
22.10.2024 

28.10.202
4

CORONA 
REMEDIES 
PVT. LTD. VS. 
VANDANA 
GUPTA

21.05.20
24

PE-
11.09.2024  
         
17.09.2024  
   And 
21.09.2024

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

SH. AMIT KUMAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-08

308EXTEN
SION 
BLOCK 
THC

MANISHSU
KHIJA VS 
MCD

06.05.2
024

PE15.07.2
024 
16.07.202
4 DE 
22.07.202
4 
23.07.202
4

PE 
BEFORE 
16.07.202
4

DE 
BEORE 
23.07.20
24

BEFORE 
29.07.202
4

29.07.2
027

308EXTEN
SION 
BLOCK 
THC

M/S DINESH 
SANITARY 
VS M/S 
INDUSTRIA
L 
CONSULTA
NCY

09.05.2
024

PE 
22.07.202
4 
23.07.202
4 DE 
29.07.202
4 
30.07.202
4

PE 
BEFORE 
23.07.202
4

DE 
BEFORE 
24.07.20
24

BEFORE 
05.08.202
4

05.08.2
024

308EXTEN
SION 
BLOCK 
THC

RACHNASA
GAR VS 
PYARE LAL 
NDRESH

10.05.2
024

PE 
22.07.202
4 
26.07.202
4 DE 
29.07.202
4 
02.08.20
24

PE 
BEFORE 
26.07.202
4

DE 
BEFORE 
02.08.20
24

BEFORE 
09.08.202
4

09.08.2
024

308EXTEN
SION 
BLOCK 
THC

STATE 
BANK OF 
INDIA VS 
SUMAN 
DEVI

13.05.2
024

PE 
22.07.202
4 
23.07.202
4 DE 
26.07.202
4 FIN 
ARG 
05.08.20
24

PE 
BEFORE 
23.07.202
4

DE 
BEFORE 
26.07.20
24

BEFORE 
05.08.202
4

05.08.2
024

308EXTEN
SION 
BLOCK 
THC

TIRUPATI 
METALS VS 
HITECH 
EXTRUSION 
LLP

14.05.2
024

PE 
25.07.202
4 
30.07.202
4 DE 
05.08.20
24 
06.08202
4 FIN 
ARG 
13.08.202
4

PE 
BEFORE 
30.07.202
4

DE 
BEFORE 
06.08.20
24

BEFORE 
13.08.202
4

13.08.20
24

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CS 
(COMM.) 

CS/COMM/71
5/2021

RISHI RAJ 
Vs 
YOUTUBE 
LLC AND 
ORS

PE 
01.06.20
24

WITHIN 
THREE 
WEEKS

WITHIN 
THREE 
WEEKS

on request 
after the 
conclusion 
of  evidene

on request 
after the 
conclusion 
of  evidene

CS 
(COMM.) 

CS/COMM/14
38/2023

POLYLAM 
PRINTERS P 
LTD Vs 
RACHNA 
OVERSEAS 
PVT LTD

PE 
08.07.20
24 & 
09.07.20
24   DE 
31.07.20
24

WITHIN 
FOUR 
WEEKS

WITHIN 
FOUR 
WEEKS

on request 
after the 
conclusion 
of  evidene

on request 
after the 
conclusion 
of  evidene



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

9 Central

18-11-2023 22.05.2024

11-07-2022 22.05.2024

22-12-2023 22.05.2024

15-05-2023 22.05.2024

06-02-2024 22.05.2024

15-12-2023 30.05.2024

27-01-2024 30.05.2024

24-09-2021 31.05.2024

10 Central 307 Civil 05-09-2023 ---- ---- ---- ---- ---- ----

307 Civil 02-12-2022 ---- ---- ---- ---- ---- ----

307 Civil 26-05-2023 ---- ---- ---- ---- ---- ----

307 Civil 06-05-2022 ---- ---- ---- ---- ---- ----

11 Central 310 CS (COMM) 05-02-2024 - -

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CS 
(COMM.) 

CS/COMM/15
00/2023

Dhiraj Jain 
Vs Anil 
Kumar 
Gupta

PE 
12.07.20
24  DE 
29.07.20
24

WITHIN 
FOUR 
WEEKS

WITHIN 
FOUR 
WEEKS

on request 
after the 
conclusion 
of  evidene

on request 
after the 
conclusion 
of  evidene

CS 
(COMM.) 

CS/COMM/16
99/2022

M/S TULLIO 
GIUSI 
SRLNOW 
KNOWN AS 
GAPI 
SERVICES 
SRL Vs M/S 
V TRIMS 
COMPANY

PE 
11.07.20
24 TO  
18.07.20
24   DE 
01.08.20
24 TO 
12.08.20
24

EVEIDENC
E WILL BE 
RECORDI
NG 
BEFORE 
COURT 
COMMISSI
ONER, 
REPORT 
AWATED

EVEIDENC
E WILL BE 
RECORDI
NG 
BEFORE 
COURT 
COMMISSI
ONER, 
REPORT 
AWATED

EVEIDEN
CE WILL 
BE 
RECORDI
NG 
BEFORE 
COURT 
COMMISS
IONER, 
REPORT 
AWATED

EVEIDENC
E WILL BE 
RECORDIN
G BEFORE 
COURT 
COMMISSI
ONER, 
REPORT 
AWATEDCOUNTER 

CLAIM
COUNTER 
CLAIM/77/20
22

SEDAN 
ENGINEERI
NG 
ENTERPRIS
ES AND 
ANR. Vs 
ARANKA 
INDUSTRIE
S PRIVATE 
LIMITED

PE 
11.07.20
24, 
12.07.20
24   DE 
29.07.20
24

WITHIN 
FOUR 
WEEKS

WITHIN 
FOUR 
WEEKS

on request 
after the 
conclusion 
of  evidene

on request 
after the 
conclusion 
of  evidene

CS 
(COMM.) 

CS/COMM/8
01/2023

ARANKA 
INDUSTRIE
S PRIVATE 
LIMITED Vs 
SEDAN 
ENGINEERI
NG 
ENTERPRIS
E

PE 
11.07.20
24, 
12.07.20
24   DE 
29.07.20
24

WITHIN 
FOUR 
WEEKS

WITHIN 
FOUR 
WEEKS

on request 
after the 
conclusion 
of  evidene

on request 
after the 
conclusion 
of  evidene

CS 
(COMM.) 

CS/COMM/2
05/2024

Surrender 
Mohan Jain 
Vs Space 
Offset

PE 
08.07.20
24,09.07
.2024   
DE 
29.07.20
24

WITHIN 
FOUR 
WEEKS

WITHIN 
FOUR 
WEEKS

on request 
after the 
conclusion 
of  evidene

on request 
after the 
conclusion 
of  evidene

CS 
(COMM.) 

CS/COMM/15
91/2023

Pet Kraft 
Through Its 
Partner Sh 
Ayan Alam 
Vs Ankur 
Goyal, 
Proprietor 
Dazz Daicor

PE 
18.07.20
24,19.07
.2024   
DE 
06.08.2
024

WITHIN 
FOUR 
WEEKS

WITHIN 
FOUR 
WEEKS

on request 
after the 
conclusion 
of  evidene

on request 
after the 
conclusion 
of  evidene

CS 
(COMM.) 

CS/COMM/15
8/2024

Rs Live 
Media 
Private 
Limited Vs 
Directorate 
Of 
Information 
And 
Publicity, 
Government 
Of Nct Of 
Delhi

PE 
18.07.20
24,19.07
.2024   
DE 
07.08.20
24

WITHIN 
FOUR 
WEEKS

WITHIN 
FOUR 
WEEKS

on request 
after the 
conclusion 
of  evidene

on request 
after the 
conclusion 
of  evidene

CS 
(COMM.) 

CS/COMM/3
557/2021

RAJESH 
CHANDER 
KATYAL Vs 
THE 
ORIENTAL 
INSURANCE 
COMPANY 
LTD

PE 
23.07.20
24,25.07
.2024   
DE 
29.08.2
024

WITHIN 
FOUR 
WEEKS

WITHIN 
FOUR 
WEEKS

on request 
after the 
conclusion 
of  evidene

on request 
after the 
conclusion 
of  evidene

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/122
3/2023

M/S R.K. 
GOEL ABHEY 
KUMAR JAIN 
Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI

01-05-
2024

CS 
(COMM)/26
07/2022

ZAFARUDDIN 
PROP M/S 
TIME 
INTERIO (I) 
PVT LTD Vs 
PACIFIC FIRE 
CONTROLS 
PRIVATE 
LIMITED

02-05-
2024

CS 
(COMM)/85
2/2023

HERO 
INVESTCORP 
PVT LTD AND 
ANR Vs 
MAYANK 
JAIN

14-05-
2024

CS 
(COMM)/120
7/2022

M/S SHAGUN 
ENTERPIRES
ES PVT. LTD. 
Vs M/S 
SHRIRAM 
PACKAGING 
INDUSTRIES

17-05-
2024

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS (COMM)/200/2024 Ramesh Brij 
Lal Santani Vs 
Virender 
Kumar Jain

04.06.20
24

PE closed 
on 
04.06.2024
DE- 
13.08.2024

As per 
order, 
defendant 
will file 
affidavits 
of 
witnesses 
within two 
weeks 
from the 
date of 
order.
 

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

11 Central

310 CS (COMM) 30-08-2019 - - - -

310 CS (COMM) 31-10-2023 - - -

310 CS (COMM) 04-12-2021 -

310 CS (COMM) 15-02-2024 -

310 CS (COMM) 27-01-2022 -

310 CS (COMM) 06-02-2024 - -

310 CS (COMM) 16-12-2021 -

12 Central 401 CS(COMM) 397/2024 22.03.2024

13 Central

14 West CS (comm) 672/2023 14-09-2023 Nil nil nil nil nil

CS (comm) 698/2022 31-08-2022 Nil nil nil nil nil

CS (comm) 711/2023 27-09-2023 Nil 27-05-2024nil nil nil nil

15 West CS COMM 588/2023 08.08.2023 16.05.2024 09.07.2024 NIL NIL

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS (COMM)/1641/2019 ALSTONE 
INTERNATIO
NAL Vs HI 
LEAD 
INFOTECH 
PVT. LTD.

17.05.20
24

CS (COMM)/1455/2023 UNITED 
INDIA 
INSURANCE 
COMPANY 
LTD Vs AIR 
CARGO 
SERVICES 
TRANSPORT 
DIVISION

17.05.20
24

CS (COMM)/5134/2021 M/S SHANTI 
INDUSTRIES 
Vs M/S 
CHIRAG 
ENTERPRISE
S

21.05.20
24

PE-
05.06.2024

As per 
order, 
Plaintiff & 
defendent 
will  file 
list of 
witnesses 
within two 
weeks  and 
plaintiff 
shall also 
file 
affidavits 
of 
witnesses 
within two 
weeks 
from the 
date of 
order.
 

CS (COMM)/245/2024 Shishpal Vs 
Municipal 
Corporation Of 
Delhi

22.05.20
24

PE-
06.06.2024

As per 
order, 
Plaintiff 
and 
Defendant 
will  file 
list of 
witnesses 
within two 
weeks  and 
plaintiff 
will  also 
file 
affidavits 
of 
witnesses 
within two 
weeks 
from the 
date of 
order. 

CS (COMM)/331/2022 RAVINDRA 
KUMAR 
SHARMA Vs 
M/S ENGLISH 
PREMIUM

27.05.20
24

DE-
08.07.2024

As per 
order, 
Plaintiff 
and 
Defendant 
no.3 will  
file list of 
witnesses 
within two 
weeks  and 
defendant 
no.3 will  
also file 
affidavits 
of 
witnesses 
within two 
weeks 
from the 
date of 
order.
 

CS (COMM)/207/2024 Vikas Bansal 
Vs Municipal 
Corporation Of 
Delhi

27.05.20
24

Esaminatio
n & Cross-
examinatio
n-
01.07.2024

CS (COMM)/5322/2021 R.S. ALLOYS 
Vs EXCEL HI-
TECH PVT. 
LTD.

28.05.20
24

PE-
12.07.2024

As per 
order, 
Plaintiff 
and 
Defendant 
will  file 
list of 
witnesses 
within two 
weeks  and 
plaintiff 
will  also 
file 
affidavits 
of 
witnesses 
within two 
weeks 
from the 
date of 
order. 

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

MUKESH 
CHAND V/S 
PARAMJIT 
SINGH & ORS

29.05.20
24 FOR 
(PE-
04.07.20
24 & 
12.07.20
24) DE-
26.07.20
24 & 
08.08.2
024

SH. SANJEEV KUMAR 
SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

201
Extn Block

SHRI 
DHARAM 
KANT PROP. 
OF M/S 
SAURAV 
ENTERPRISE
SVs. SHRI. 
MOHD. 
ISLAM

22-05-
2024

23-07-
2024

MERCURY 
LABOR PUMP 
COMPANY 
Vs.WEB TECH 
ENGINEERIN
G PVT. LTD. 
AND ANR

14-05-
2024

28-05-
2024

Dinesh Kumar 
Rana Vs. 
Veeamm Infra 
solutioln Pvt 
Ltd and anr

02-05-
2024

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

209
Extn Block

M/s United 
Steel Vs. 
Multiwings 
Elecric LLP

02.05.20
24

09.07.202
4

16.07.204 
and 
30.07.2024 
 P.E  
23.08.204 
and 
29.08.2024 
FOR D.E

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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15 West

CS COMM 581/2021 24.11.2021 NIL 15.07.2024 15.07.2024 NIL NIL

16 West

17 West

18 West

19 West

20 NEW DELHI 1 CS(COMM) 218/2023 15.04.2023

CS(COMM) 13/2023 04.01.2023

CS(COMM) 558/2020 11.11.2020

CS(COMM) 228/2023 17.04.2023

CS(COMM) 322/2023 27.05.2023

CS(COMM) 635/2022 19.07.2022

CS 1182/2018 18.12.2018

CS(COMM) 646/2023 20.11.2023

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

Vishal Gupta 
Vs. Shiv Shakti 
Packmail P Ltd 

04.03.20
24

22.07.2024 
for PE and 
06.08.2024 
and 
13.08.2024 
for D.E 

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. AJAY GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-01

BIZ AD 
OPTIMISER 
PVT. LTD. VS. 
ALLIED 
MEDIA 
NETWORK 
PVT. LTD.

29.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
31.08.2024

RIPON 
NANGIA Vs 
M/S ESVEE 
FORWEAR 
INDUSTRIES

22.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
23.07.2024

SUNGLOW 
CAPTIAL 
SERVICES 
LTD.  VS.  
RAKESH 
BHANSALI

20.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
05.09.2024

NIRMAL 
MARBELS 
PVT. LTD. VS. 
M/S 
INDUSIND 
BANK AND 
ORS.

18.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
07.09.2024

CESTA 
SHIPPING 
PVT. LTD. VS. 
BALWINDER 
KAUR

16.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
31.08.2024

M/S MANAN 
ENTERPRISE
S VS. M/S 
SHIVAM 
UDYOG PVT. 
LTD.

14.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
24.08.2024

S K AGARWAL 
AND CO VS. 
BHASIN 
INFOTECH 
AND 
INFRASTRUC
TRE PVT. 
LTD.

10.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
16.08.2024

M/S 
BLOOMSBUR
Y 
PUBLISHING 
INDIA PVT. 
LTD. V. MS 
ARORA BOOK 
AGENCY

04.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
24.08.2024
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n
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21 NEW DELHI 25 CS (COMM.) 347/2023 07.06.2023

CS (COMM.) 525/2023 05.10.2023

CS (COMM.) 157/2022 11.02.2022

CS (COMM.) 134/2022 03.02.2022

CS (COMM.) 299/2023 17.05.2023

CS (COMM.) 300/2022 25.03.2022

31/2022 14.10.2022

22 NEW DELHI NIL

23 SOUTH

24 SOUTH Commercial 16.09.2021 10.07.2024 - 30.08.2024 - -

Commercial 07.08.2023 - 30.08.2024 - -

Commercial 16.10.2023 02.08.2024- 23.09.2024 - -

Commercial 02.09.2022 - 28.09.2024 - -

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

PRAYAG 
POLYTECH 
PRIVATE 
LIMITED 
Vs
 HARI OM 
UDYOG AND 
ORS.

17.05.20
23

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE 
24.09.2024

ONE AD 
DISPLAY PVT. 
LTD. 
THROUGH 
ITS 
ATTORNEY 
HOLDER
 Vs
 DELHI 
TRANSPORT
 
CORPORATIO
N, THROUGH 
ITS 
AUTHORISED 
OFFICER

06.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPEARA
NCE 
18.09.2024

ARDEE MALL 
MAINTENAN
CE SERVICES 
PVT LTD
 Vs
 
PURSHOTTA
M SARUP 
AGGARWAL 
HUF

04.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPEARA
NCE 
09.09.2024

UV ASSET 
RECONSTRUC
TION 
COMPANY
 LIMITED
 Vs
 UNIFIED 
VISION 
CAPITAL 
PRIVATE
 LIMITED

02.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPEARA
NCE 
28.08.2024

SIDDHARTH 
GUPTA
 Vs
 DARSHAN 
KUMAR 
BAJAJ

02.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPEARA
NCE 
13.09.2024

M/S BELAIIR 
TRAVEL AND 
CARGO PVT 
LTD
 Vs
 MS KOREAN 
AIRLINES CO 
LTD

01.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPEARA
NCE 
12.09.2024

COUNTER 
CLAIM

KOREAN 
AIRLINES CO. 
LIMITED
 Vs
 BELAIR 
TRAVEL AND 
CARGO 
PRIVATE 
LIMITED

31.05.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPEARA
NCE 
12.09.2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

MS. SAVITA RAO, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New 
Court 
Block-I

CS(COMM) 
309/2021

SWATI 
KAPOOR VS 
REGUS 
OFFICE 
CENTRE

01.05.20
24

01.08.202
4

6, New 
Court 
Block-I

CS(COMM) 
470/2023

SIEMENS 
INDUSTRY VS 
NILESH 
DAHANUKAR

03.05.20
24

02.07.2024 
& 
03.07.2024

05.08.202
4 & 
06.08.202
4

6, New 
Court 
Block-I

CS(COMM) 
563/2023

THREE ACES 
GLOBAL VS 
UMA 
SHANKAR 
BHATT

20.05.20
24

29.08.202
4

6, New 
Court 
Block-I

CS(COMM) 
509/2022

THREE ACES 
GLOBAL VS 
MAHLE 
ANAND 
FILTER 
SYSTEM

22.05.20
24

08.08.202
4

31.08.202
4
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25 SH. SANDEEP YADAV South

26 South Commercial 20.01.2023 - - - - - -

Commercial 31.05.2023 - - - - - -

Commercial 26.03.2022 - - - - - -

Commercial 23.08.2023 - - - - - -

Commercial 17.08.2023 - - - - - -

Commercial 08.06.2022 - 07.05.2024 - - - - -

Commercial 09.02.2023 - 07.05.2024 - - - - -

Commercial 03.08.2024 - 09.05.2024 - - - - -

Commercial 16.08.2024 - 09.05.2024 - - - - -

Commercial 06.05.2022 - 10.05.2024 - - - - -

Commercial 30.05.2022 - 10.05.2024 - - - - -

Commercial 18.05.2022 - 14.05.2024 - - - - -

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New 
Court 
Block-II

CS Comm. 
74/23

Canara Bank 
Vs. M/s Maha 
Laxmi Store

03.05.20
24

29, New 
Court 
Block-II

CS Comm. 
330/23

Pradhumna 
Dutt Kaushik 
Vs Munish 
Ohri

04.05.20
24

29, New 
Court 
Block-II

CS Comm. 
246/22

Ahuja Builders 
Vs. 
Compliance 
Constructions 
Contracts Pvt. 
Ltd

07.05.20
24

29, New 
Court 
Block-II

CS Comm. 
489/23

Green Line 
Laminates Pvt. 
Ltd. Vs. M/s 
Pace Creation

20.05.20
24

29, New 
Court 
Block-II

CS Comm. 
479/23

Gagan Pagrani 
Vs. Shree 
Giriraji And 
Co.

29.05.20
24

29, New 
Court 
Block-II

CS(Com) 
370/22

Mrs. Dheeru 
Kohli & ANR. 
Vs. Stabiling 
Road Solutions 
Pvt. Ltd.

29, New 
Court 
Block-II

CS(Com) 
75/23

Canara Bank 
Vs. Life Otho

29, New 
Court 
Block-II

CS(Com) 
448/22

Bank of Baroda 
Vs. Ajay Gupta

29, New 
Court 
Block-II

CS(Com) 
461/22

Artheon 
Electronics 
Pvt. Ltd. Vs. 
BHEL

29, New 
Court 
Block-II

CS(Com) 
300/22

PNB Vs. 
Vinesh Kumar

29, New 
Court 
Block-II

CS(Com) 
344/22

SBI Vs. Mr. 
Zafeer Alam

29, New 
Court 
Block-II

CS(Com) 
313/22

RSPL Limited 
Vs. Sunil Store



Court District Case Type Case No. Date of Case Management HearingSr.
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.
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26 South

Commercial 16.08.2022 - 15.05.2024 - - - - -

Commercial 20.08.2022 - 15.05.2024 - - - - -

Commercial 28.02.2023 - 16.05.2024 - - - - -

Commercial 03.06.2022 - 16.05.2024 - - - - -

Commercial 19.04.2022 - 20.05.2024 - - - - -

Commercial 09.06.2023 - 20.05.2024 - - - - -

Commercial 09.02.2023 - 20.05.2024 - - - - -

Commercial 11.04.2022 - 20.05.2024 - - - - -

Commercial 06.03.2023 - 24.05.2024 - - - - -

Commercial 20.04.2023 - 24.05.2024 - - - - -

Commercial 31.07.2023 - 24.05.2024 - - - - -

Commercial 18.07.2022 - 28.05.2024 - - - - -

Commercial 03.08.2022 - 31.05.2024 - - - - -

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New 
Court 
Block-II

CS(Com) 
461/22

M/s Swastik Polyvinyls Pvt. Ltd. Vs Gabion Technolgies India Pvt. Ltd.

29, New 
Court 
Block-II

CS(Com) 
474/22

Wood Craft 
Technologies 
Vs. Picture 
Time Digiplex 
Pvt. Ltd.

29, New 
Court 
Block-II

CS(Com) 
116/23

Gabion 
Technolgies 
India Pvt. Ltd 
and Ors. Vs. 
M/s Swastik 
Polyvinyls Pvt. 
Ltd.

29, New 
Court 
Block-II

CS(Com) 
358/22

M/s Swastik Polyvinyls Pvt. Ltd. Vs Gabion Technolgies India Pvt. Ltd

29, New 
Court 
Block-II

CS(Com) 
247/22

Pace Creation 
Vs. Green Line 
Laminates Pvt. 
Ltd.

29, New 
Court 
Block-II

CS(Com) 
370/23

Mrs. Dheeru 
Kohli & ANR. 
Vs. Stabiling 
Road Solutions 
Pvt. Ltd.

29, New 
Court 
Block-II

CS(Com) 
74/23

Canara Bank 
Vs. M/s Maha 
laxmi Store

29, New 
Court 
Block-II

CS(Com) 
232/22

Pappu Seth Vs. 
SDMC

29, New 
Court 
Block-II

CS(Com) 
134/23

US Sales 
Agency Vs. 
Maruti 
Electroncis

29, New 
Court 
Block-II

CS(Com) 
227/23

SBI Vs. 
Jayveer Singh

29, New 
Court 
Block-II

CS(Com) 
454/23

IFFCO MC 
Crop Science 
Pvt. Ltd. Vs. 
Ruchita Reddy 
Trades

29, New 
Court 
Block-II

CS(Com) 
417/22

M/s R.K. 
Gupta & 
Associates And 
ANR Vs. M/s 
Pristine 
Publications 
Pvt. Ltd.

29, New 
Court 
Block-II

CS(Com) 
449/22

Neptune India 
Ltd. Vs. R.M. 
Controls Pvt. 
Ltd.
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27 South 11-11-2022 - - - -

13-01-2023 - - - - - 21-05-2024

27-11-2019 - - - -

24-11-2022 - - - - 21-05-2024

04-01-2022 - - - - 15-05-2024

27-07-2022 - - - - - 15-05-2024

19-11-2022 - - - - - 10-05-2024

02-03-2022 - - - - -

05-01-2024 - - - - - 15-05-2024

03-07-2023 - - - - - -

26-08-2023 - - - - - -

31-07-2023 - - - - - -

28 SOUTH-EAST CS(COMM) 781/23

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/6
36/2022

NEW INDIA 
TIMBER 
STORE VS 
HSK INFRA 
PVT. LTD.

19-02-
2024

03-04-
2024

03-05-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/3
3/2023

PANASONIC 
LIFE 
SOULUTIONS 
INDIA P. LTD. 
VS AMIT 
ENTERPRISE
S

15-01-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/3
84/2019

ASHISH 
AGGARWAL 
VS M/S 
RACING 
PROMOTIONS 
P. LTD.

19-02-
2024

24-04-
2024

08-05-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/6
60/2022

M/S POTHOS 
SOLUTIONS 
VS M/S D. K. 
CHEMICALS 
P. LTD

21.02.20
24

26-04-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/12/
2022

MERCHANTS 
COURIER P. 
LTD. VS 
SURYA 
CARGO

22-02-
2024

30-04-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/619
/2022

SURYA 
CARGO 
FORWARDER
S P. LTD. VS 
MERCHANT 
COURIER P. 
LTD.

22-02-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/65
4/2022

STATE BANK 
OF INDIA VS 
RAJ KUMAR

28-02-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM164/
2019

SUNIL 
KUMAR VS 
RIGHI GUPTA 
DIRECTOR

05-04-
2024

DISPOSED 
ON 06-04-
2-24

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/12/
2022

NEERAJ VS 
MS FNP 
ESTATE

19-04-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/40
3/2023

MAMCHANDI 
VS M/S 
EURONET 
SERVICES 
INDIA

24-04-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/60
9/2023

IV 
COMMUNICA
TION VS 
JAKSON LTD.

30-05-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/45
2/2023

M/S RISHI 
PACKAGING 
VS M/S ACRO 
TECH 
INFRASTRUC
TURE

28-05-
2024

SH. LAL SINGH, DISTRICT 
JUDGE

18 BLOCK 
1

22-08-
2023

SREE 
GOKULAM 
CHIT AND 
FINANCE 
CO. P LTD. 
Vs MS 
DISCOVER 
HOMES 
PVT. LTD. 
THROUGH 
ITS 
DIRECTOR 
SHRI DRUV 
GOEL

04-05-
2024

01-06-
2024

01-06-
2024

22-07-
2027

22-07-
2024

09-07-
2024



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

29 SOUTH-EAST 14 Civil N/A N/A N/A N/A N/A N/A N/A N/A N/A --

30 SH. AJAY KUMAR JAIN SOUTH-EAST

31 MS. ANU GROVER BALIGA SOUTH-EAST 21 10/4/23 4/19/24 - -

32 SH. BHUPESH KUMAR SOUTH-EAST 22 13-03-2019 -- -- -- -- -- --

24-01-2023 -- -- -- -- -- --

20-11-2023 -- -- -- -- -- --

-- -- -- -- -- --

33 MS NIRJA BHATIA SOUTH-EAST

34 SH. RAJESH KUMAR SINGH SOUTH-EAST 23 NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

MS. NEELAM SINGH, 
DISSTRICT JUDGE

COMMERCI
AL SUIT

CS(COMM)
/919/2023

MADHU 
GUPTA Vs. 
JAMMU 
AND 
KASHMIR 
BANK LTD

on behalf 
of def 
filed on 
27.05.202
4

not yet 
filed

not yet 
filed

PE 5,6,8,9 
Aug. DE 
20.08.24   
   F. Arg 
24.09.202
4

Commercial 
Suit

CS 
(COMM)/3
9/2019 

GIRISH 
BHASIN Vs 
CHANDER 
KANTA

06-05-
2024

Commercial 
Suit

CS 
(COMM)/8
6/2023 

M/S RIC 
PROJECTS 
PVT. LTD. Vs 
M/S NBCC 
INDIA LTD.

18-05-
2024

Commercial 
Suit

CS 
(COMM)/1
062/2023 

AR KAY 
MEDICOS 
PVT. LTD. Vs 
DHANI 
HEALTHCA
RE LTD.

27-05-
2024

Commercial 
Suit

CS 
(COMM)/6
06/2023 

04-07-
2023

ENTERO 
HEALTHCA
RE 
SOLUTIONS 
PRIVATE 
LIMITED Vs 
CONTINENT
AL CARGO 
CARE PVT. 
LTD. AND 
ARS.

28-05-
2024

COMMERCI
AL CASE

COMMERCI
AL CASE

COMMERCI
AL CASE

COMMERCI
AL CASE

COMMERCI
AL CASE
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Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

35 SOUTH-EAST

36 EAST 12 RECOVERY 365/2023 23-09-2023

12 RECOVERY 194/2023 25-05-2023

12 RECOVERY 375/2023 09-10-2023

12 RECOVERY 200/2023 29-05-2023

12 RECOVERY 275/2022 07-09-2022

12 RECOVERY 16/2022 15-01-2022

12 RECOVERY 05/2024 06-01-2024

12 RECOVERY 319/2023 29-08-2023

37 EAST 101 CS Comm 203/2023 02-06-2023 18-09-202418-09-2024 05-11-2024

38 North-East 201 03.05.2024 YES NO

13.05.2024 YES NO

39 SH. BRIJESH KUMAR GARG

SH. RAJ KUMAR TRIPATHI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. ARVIND KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

SAANJH 
CREATE 
YOUR WORLD 
VS. N V 
MULTISTORE

02-05-
2024

-. -. -. -. P.E.-16-05-
2024 D.E.-
27-05-
2024,  
FINAL 
ARGUMEN
T-05-06-
2024

M/S 
INNOVATE 
INDIA VS. 
M/S A AND S 
GLOBAL 
FREIGHT 
SOLUTIONS 
PVT. LTD. 

02-05-
2024

-. P.E.-21-05-
2024 D.E.-
01-06-
2024,  
FINAL 
ARGUMEN
T-05-06-
2024

MERAJUDDI
N VS. MOMIN

09-05-
2024

P.E.-28-05-
2024 & 07-
06-2024 
D.E.-05-
07-2024 & 
08-07-
2024,  
FINAL 
ARGUMEN
T-18-07-
2024

CANARA 
BANK VS. 
SANJEEV 
TOMAR

13-05-
2024

P.E.-29-05-
2024 D.E.-
02-07-
2024  
FINAL 
ARGUMEN
T-09-07-
2024

ANIL KUMAR 
GOYAL VS. 
MADAN LAL 
BANSAL

16-09-
2023

P.E.-01-06-
2024 D.E.-
06-07-
2024  
FINAL 
ARGUMEN
T-16-07-
2024

AAMIR  
NASEER VS. 
MOHAMMAD 
ZULFIQUAR

20-05-
2024

P.E.-20-07-
2024 D.E.-
03-08-
2024  
FINAL 
ARGUMEN
T-17-08-
2024

NISHI GUPTA 
VS. VIJAY 
KUMAR

21-05-
2024

P.E.-15-07-
2024 D.E.-
05-08-
2024  
FINAL 
ARGUMEN
T-27-08-
2024

CANARA 
BANK VS. M/S 
BOLT 
ENTERPRISE
S

22-04-
2024

P.E.-25-07-
2024 D.E.-
20-08-
2024 &28-
08-2024 
FINAL 
ARGUMEN
T-11-09-
2024SH. CHANDRA SHEKHAR, 

DISTRICT JUDGE, 
COMMERCIAL COURT-02

SEEMA VS 
GARG 
PROPERTIES

30-05-
2024

18-09-
2024

26-11-
2024

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-01

CS 
(COMMERCI
AL)/CIVIL

CS(COMM)-
83/2023

STATE 
BANK OF 
INDIA VS. 
RAJENDER 
KUMAR

WITHIN 
10 DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUME
NT

TO BE 
HEARD ON 
12-07-2024

24-05-
2024 – 
P.E.  01-
06-2024 
– D.E. 12-
07-2024 
– FINAL 
ARGUME
NTSCS 

(COMMERCI
AL)/CIVIL

CS(COMM)-
113/2023

BANK OF 
MAHARASH
TRA VS. 
AMIT 
SINGH

WITHIN 
10 DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUME
NT

TO BE 
HEARD ON 
11-07-2024

04.06.20
24 – D.E. 
11.07.202
4– FINAL 
ARGUME
NTS

Shahdara 301, New 
Court 
Building 

CS(COMME
RCIAL)

Framin
g the 
issues

Listing of 
Witness

Affidavit 
of 
Evidence

Affidavit 
of 
Witness

Written 
Argument
s

Oral 
Argume
nts

Other 
Stages/H
earing 
Date



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

39 SH. BRIJESH KUMAR GARG

23-12-2023 Not Filed Not Filed Not Filed NO NO

09/01/2021 Not Filed Not Filed Not Filed NO NO

18-12-2023 Not Filed Not Filed Not Filed NO NO

40 18-12-2023 NO- NO 12-07-2024

06-02-2024  FILED  FILED  FILED yes yes 03.06.2024

22-12-2023 NO- NO 07.06.2024

18-08-2023 NO- NO 12.07.2024

18-08-2023 NO- NO 03.07.2024

20-01-2024 NO- NO 03.07.2024

05-12-2023 NO- NO 06.07.2024

68/2023 13-02-2023 NO- NO 16.07.2024

05-12-2023 NO- NO 06.07.2024

18-10-2022 NO- NO 09.07.2024

Shahdara

CS(COMME
RCIAL)

CS 
(COMM.) 
648/2023

Shree 
Bankey 
Behari 
Fabrics Pvt 
Ltd Vs. 
Pukhraj 
Bishno

05/01/2
024

PE: 
30.05.202
4 & 
31.05.202
4  DE 
04.06.20
24 & 
05.06.20
24 for 
final 
argument
s on 
08.07.202
4

CS(COMME
RCIAL)

CS 
(COMM.) 
317/2021

 M/s Veer 
Industries 
Vs. Sh. 
Satender 
Kumar Jain

22.05.2
024

 PE: 
03.07.202
4 & 
04.07.202
4  and 
DE: 
11.07.202
4 & 
12.07.202
4 For 
Final 
Argument
s 
24.07.202
4

CS(COMME
RCIAL)

CS 
(COMM.) 
629/2023

Kalyan Singh 
Vs. Sandeep 
Sareen

28.05.2
024

PE: 
15.07.202
4 & 
16.07.202
4, DE 
18.07.202
4 & 
19.07.202
4 For 
Final 
Argument
s 
31.07.202
4

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

Shahdara ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
630/2023

Masterji 
Garments 
(through Karta 
Pradeep 
Bansal) Vs 
Myra Syra 
International

07.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
93/2024

Bank of Baroda 
v/s janaki

08.05.20
24

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
644/2023

Vee Pee Fabric 
Pvt Ltd Vs 
Faqir Chand 
Ravinder Arora

09.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
411/2023

ROBOTECH 
PVT LTD Vs 
FR AGNEL 
SCHOOL

10.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
412/2023

SARAOGI 
SUPER SALES 
PVT. LTD. Vs 
JATA 
SHANKAR 
PRASAD

10.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
60/2023

Vlk Associates 
Private 
Limited Vs 
Fashion Bull 
Private 
Limited

16.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
613/2023

Mohan Lal 
Gupta Vs 
Mahagun India 
Pvt Ltd

20.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

SH. VISHWA 
BANDHU @ 
VISHWA 
BANDHU Vs 
SMT. ROOPA 
IYER

02.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
614/2023

Shri Bhagwan 
Projects Pvt 
Ltd Vs 
Nexgeninfraco
n Private 
Limited

20.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
577/2023

M/S ADWAY 
PRINT 
CONCEPTS 
PVT. LTD. Vs 
M/S 
VICTRONICS 
COMMUNICA
TIONS 
PVT.LTD.

21.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

40

24-08-2023 NO- NO 18.07.2024

09-01-2024 NO- NO 08.07.2024

22-02-2023 NO- NO 18.07.2024

22-02-2023 NO- NO 18.07.2024

22-02-2023 NO- NO 18.07.2024

14-11-2022 NO- NO 11.07.2024

20-09-2023 NO- NO 20.07.2024

10-10-2023 NO- NO 10.07.2024

41 SH. SURENDER S. RATHI

21-03-2024

04-04-2024

12-02-2024

12-02-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

Shahdara

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
434/2023

SANJEEV 
AGGARWAL 
PROP OF M/S 
P S 
POLYMERS Vs 
PRASHANT 
GUPTA PROP 
OF M/S 
SUNTEX 
CABLES

22.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
24/2024

Manju Dua Vs 
Vinesh Jain 
And Sons

22.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
87/2023

ALOK JAIN Vs 
TULSI 
KUMAR

27.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
88/2023

ALOK JAIN Vs 
AMAN 
PANDEY

27.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
89/2023

ALOK JAIN Vs 
ANIL KUMAR

27.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
631/2022

CANARA 
BANK Vs 
KRISHNA 
GARMENTS

27.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
469/2023

SANDEEP 
RATHI 
AUTHORIZED 
REPRESENTA
TIVE M/S 
RATHI 
ENTERPRISE
S Vs M/S 
SHAKTI 
POLYTUBE 
PRIVATE 
LIMITED

27.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

ROOM 
NO 208

COMMERCIA
L

CS (COMM) 
506/2023

PUNJAB 
NATIONAL 
BANK Vs 
KAMAKSHI 
MAHAJAN 
SOLE 
PROPRIETOR 
OF KISHORI 
LAL 
MAHAJAN

27.05.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

Shahdara 303, New 
Court 
Building

Framing 
the 
issues

Listing of 
Witness

Affidavit of 
Evidence

Affidavit of 
Witness

Written 
Arguments

Oral 
Argument
s

Other 
Stages/Hea
ring Date

CS 
(COMM)/18
8/2024

VATSAL 
MITTAL Vs 
VANDNA 
JAIN

15-05-
2024

05-08-
2024

CS 
(COMM)/215
/2024

PUNJAB 
NATIONAL 
BANK Vs 
kamakshi 
mahajan

09-05-
2024

25-07-
2024

CS 
(COMM)/103
/2024

The Nainital 
Bank Limited 
Vs Shivansh 
Anand

06-05-
2024

02-08-
2024

CS 
(COMM)/104
/2024

The Nainital 
Bank Limited 
Vs Ons 
Tradelink 
Through Anil 
Rastogi

17-05-
2024

02-08-
2024



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

41 SH. SURENDER S. RATHI

28-03-2024

01-02-2024

29-02-2024

13-03-2024

42

43 North-West 406 Civil 25.11.2021 06.05.2024

20.09.2022 06.04.2024

26.04.2019 07.05.2022

22.02.2022 08.05.2024

22.02.2022 08.05.2024

22.02.2022 08.05.2024

18.12.2020 09.05.2024

17.03.2021 09.05.2024

Shahdara

CS 
(COMM)/201
/2024

AKSHAY JAIN 
Vs KUMAR 
TEXTILES

16-05-
2024

05-08-
2024

CS 
(COMM)/87/
2024

M/S S.B. 
SALES 
CORPORATIO
N Vs TARUN 
KUMAR 
GOYAL

22-05-
2024

09-07-
2024

CS 
(COMM)/152
/2024

M/S GREAT 
FOAM 
PRODUCT 
LLP Vs 
BIKRAM 
SINGH

21-05-
2024

07-06-
2024

CS 
(COMM)/168
/2024

SONU JAIN Vs 
DHIRENDER 
SINGH @ 
BUNTY 
SISODIYA

29-05-
2024

18-05-
2024

Sh. Pawan Kumar Matto DJ 
(COMM-04)

Shahdara

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS COMM-
650/2021

SUDHIR 
KANSAL VS 
MANOJ 
KUMAR

CS COMM- 
752/2022

JAGRITI 
PLASTICS 
LTD VS 
AARAV 
PACKAGING 
PVT. LTD

CS COMM- 
107/2019

M/S R S 
POLYMERS 
VS M/S NEW 
PUNJAB 
AGRO CO. 
AND ORS

CS COMM- 
120/2022

M/S PANNU 
CAR RENTAL 
PVT LTD VS 
THE NEW 
INDIA 
ASSURANCE 
CO LTD

CS COMM-
121/2021

M/S PANNU 
CAR RENTAL 
PVT LTD VS 
THE NEW 
INDIA 
ASSURANCE 
CO LTD

CS COMM-
122/2022

M/S PANNU 
CAR RENTAL 
PVT LTD VS 
THE NEW 
INDIA 
ASSURANCE 
CO LTD

CS COMM-
270/2020

VOS 
TECHNOLOGI
ES (INDIA)P 
LTD VS 
PRAVEEN 
KUMAR 
KATIYAR

CS COMM-
207/2021

PRITAM 
KUMAR 
MITTAL AND 
ORS. VS 
SAURABH 
TANWAR AND 
ANR



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

43 North-West

15.01.2020 13.05.2024

09.05.2023 14.05.2024

24.03.2021 21.05.2024

27.08.2024 21.05.2024

05.09.2019 27.05.2024

06.08.2022 29.05.2024

44 SH.VINOD YADAV 316 Civil 23.07.19 01.05.24

11.07.23 01.05.24

13.09.18 02.05.24

15.07.21 02.05.24

25.05.22 02.05.24

09.03.21 03.05.24

07.11.22 06.05.24

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS COMM- 
20/2020

M/S DIWAN 
MUNDHRA 
BROS P LTD 
VS AJAY 
KUMAR

CS COMM-
365/2023

PARMA NAND 
SINGH VS 
MEENA

CS COMM- 
246/2021

SHAKTI 
BHUSHAN VS 
M/S ELIN 
ELECTRONIC 
LTD

CS COMM- 
706/2022

GOODLAYS 
CREATIONS P 
LTD VS 
SANDEEP 
GUPTA

CS COMM- 
325/2019

M/S 
HINDUSTAN 
COCA-COLA 
BEVERAGES P 
LTD VS M/S 
R. N. 
CHADDHA 
AND CO. AND 
ORSCS COMM- 

658/2022
GAURAV 
KUMAR 
SINGH VS 
DEVENDER 
KUMAR 
SHARMA

CS/Comm./2
23/19

Tushar Tayal 
Vs. Punit Bhola

CS/Comm./5
05/23

PNB Vs. Sanju 
Devi

CS/Comm./3
66/22

Smitz Polytex 
Pvt. Ltd. Vs. 
M/s Smitz 
Marketing

CS/Comm./3
35/21

Harish Johar 
Vs. M/s Smitz 
Polytex Pvt. 
Ltd. 

CS/Comm./4
46/22

Shri Manish 
Goyal Vs. Shri 
Sanjeev 
Wadhwa

CS/Comm./1
91/21

M/s C.L 
Product 
(India) Ltd. Vs. 
M/s M.K 
Industries

CS/Comm./8
45/23

Raj Kumar Vs. 
Union Bank of 
India 



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

44 SH.VINOD YADAV

04.03.23 06.05.24

11.12.23 06.05.24

18.08.23 08.05.24

27.01.24 08.05.24

03.04.23 09.05.24

01.04.21 13.05.24

20.02.23 13.05.24

14.08.23 14.05.24

16.03.21 15.05.24

23.09.23 16.05.24

18.05.24 18.05.24

01.09.21 20.05.24

26.08.22 22.05.24

CS/Comm./1
70/23

M/s Kumar 
Trading Co. Vs. 
M/s Paragon 
Paper 
Industries LLP 
& Ors. 

CS/Comm./8
86/23

Vikas Jain Vs. 
Shreya Sehgal 

CS/Comm./6
04/23

Veer Singh 
Saini Vs. Life 
Cure Products 
Pvt. Ltd.

CS/Comm./4
7/24

Pawan Kumar 
Vs. Prince 
Khan

CS/Comm./2
46/23

Aarti Goyal Vs. 
Chetan Pahwa 
And Anr.

CS/Comm./2
80/21

Bhim Sain 
Guglani Vs. 
M/s Bhasin 
Construction 
Co. & Ors.

CS/Comm./1
40/23

Bank of Baroda 
Vs. M/s P.S 
Enterprises 

CS/Comm./5
94/23

Shiv Shankar 
Vs. Tata Power 
Delhi 
Distribution 
Ltd.

CS/Comm./2
04/21

M/s Nexgen 
Fluoropolymer
s Pvt. Ltd. Vs. 
Genmex 
Enterprises

CS/Comm./7
20/23

Siddharth 
Gupta Vs. 
Garuda 
Construction 
And 
Engineering 
Pvt. Ltd.

CS/Comm./8
88/22

Jagatjit 
Industries Ltd. 
Vs. Siwan 
Marketing Pvt. 
Ltd.

CS/Comm./4
36/21

Sterile India 
Pvt. Ltd. Vs. 
Oscar 
Remedies Pvt. 
Ltd. 

CS/Comm./7
00/22

Erasmith 
Technologies 
(P) Ltd. Vs. F1 
Infotech Pvt. 
Ltd.



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

44 SH.VINOD YADAV

16.12.22 22.05.24

05.07.23 22.05.24

05.07.23 22.05.24

16.12.23 24.05.23

08.12.23 25.05.24

15.03.21 27.05.24

10.03.22 27.05.24

04.07.22 27.05.24

11.07.22 27.05.24

09.11.21 28.05.24

24.03.22 29.05.24

26.03.22 29.05.24

09.06.22 29.05.24

CS/Comm./9
41/22

F-1 Infoctech 
Pvt. Ltd. Vs. 
Erasmith 
Technologies 
Pvt. Ltd.

CS/Comm./4
86/23

Hardeep 
Kumar Batra 
Vs. Kalu Ram 
Dhingra

CS/Comm./4
87/23

Hardeep 
Kumar Batra 
And Sons Vs. 
Kalu Ram 
Dhingra

CS/Comm./8
97/23

Leayan Global 
Pvt. Ltd. Vs. 
Avinash Kr. 
Chawla

CS/Comm./8
82/23

Rattan Lal 
Aggarwal Vs. 
M/s Battla 
Motels Pvt. 
Ltd. 

CS/Comm./1
96/21

M/s Katyani 
Exports Vs. 
Mirah Belle 
Naturals Pvt. 
Ltd. 

CS/Comm./1
80/22

M/s Omar 
Shoaib Yawar 
Ltd. Vs. M/s 
PVR Global 
Trading 
Company And 
Ors.

CS/Comm./5
33/22

M/s Advance 
Ventillation 
Pvt. Ltd. M/s 
SNS 
Construction 
Pvt. Ltd. And 
Anr.

CS/Comm./5
48/22

Ashwani 
Kumar Vs. 
Scraft Products 
Pvt. Ltd.

CS/Comm./5
98/21

M/s Balaji 
Enterprises Vs. 
M/s Latala 
Construction 
Co.

CS/Comm./2
04/22

M/s Kriday 
Plywood 
Industries Pvt. 
Ltd. Vs. Gyan 
Plywood 
Centre And 
Anr.

CS/Comm./2
14/22

ICICI Bank 
Ltd. Vs. 
Kuldeep

CS/Comm./5
12/22

Texzium 
International 
Pvt. Ltd. Vs. 
SRC Natura 
Products Ltd. 



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

44 SH.VINOD YADAV

25.05.22 30.05.24

12.10.22 30.05.24

12.09.23 30.05.24

22.03.2022 31.05.24

02.05.23 31.05.24

23.12.23 31.05.24

45 North

46 603 12.01.2024 09.05.2024 16.05.2024 16.05.2024NIL NIL NIL

603 20.03.2024 13.05.2024 20.05.2024 NIL NIL NIL

603 17.11.2023 14.05.2024 28.05.2024 NIL NIL NIL

603 16.01.2024 20.05.2024 03.06.2024 NIL NIL NIL

603 19.12.2023 20.05.2024 10.06.2024 NIL NIL NIL

603 12.02.2024 22.05.2024 12.06.2024 NIL NIL NIL

CS/Comm./4
46/22

Shri Manish 
Goyal Vs. Shri 
Sanjeev 
Wadhwa

CS/Comm./8
00/22

Napin Impex 
Ltd. Vs. Ultra 
Industries 

CS/Comm./6
77/23

M/s Star Food 
Products Vs. 
Mahalaxmi 
Food Products

CS/Comm./2
00/22

M/s Goyal 
Traders Vs. 
M/s Amar 
Udyog And 
Ors.

CS/Comm./3
42/23

Pratibha Vs. 
M/s Clamed 
Healthcare (P) 
Ltd. 

CS/Comm./9
26/23

State Bank of 
India Vs. 
Sunny 
Bhardwaj

SH. GORAKH NATH 
PANDEY, DISTRICT JUDGE 
(COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

Commercial 
suit

CS COMM. 
31/2024

CHANDAN 
PRADHAN VS 
ATUL PRATAP 
SINGH

02.05.20
24

Commercial 
suit

CS COMM. 
160/2024

PUNJAB 
NATIONAL 
BANK VS 
RUPDEEP 
KAUR

06.05.20
24

20.05.202
4

Commercial 
suit

CS COMM. 
529/2023

SUBIR 
BORKER VS 
BHARTIYA 
EXPORTERS

07.05.20
24

28.05.202
4

Commercial 
suit

CS COMM. 
28/2024

DEEPA 
KASHYAP VS 
RGNIA 
DERMASUTIC
AL PVT. LTD.

13.05.20
24

03.06.202
4

Commercial 
suit

CS COMM. 
558/2023

ASHOK 
KUMAR VS 
VISHAL 
PREMCHAND 
TAWDE

13.05.20
24

10.06.202
4

Commercial 
suit

CS COMM. 
77/2024

MOHIT VS 
VINAY SAGAR

15.05.20
24

12.06.2024



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

46

603 19.04.2024 22.05.2024 29.05.2024 NIL NIL NIL

603 16.01.2024 27.05.2024 03.06.2024 NIL NIL NIL

603 26.03.2024 27.05.2024 03.06.2024 NIL NIL NIL

603 26.02.2024 27.05.2024 04.06.2024 NIL NIL NIL

603 01.05.2023 28.05.2024 04.06.2024 NIL NIL NIL

603 12.10.2021 29.05.2024 06.06.2024 NIL NIL NIL

603 23.02.2024 29.05.2024 06.06.2024 NIL NIL NIL

603 20.01.2023 31.05.2024 10.06.2024 NIL NIL NIL

603 24.02.2024 05.06.2024 13.06.2024 NIL NIL NIL

47 613 14.02.2024 06.06.202406.06.2024 10.07.2024 03.07.2024

613 22.03.2023 31.05.2024 31.05.2024 31.05.202410.07.2024 04.07.2024

613 12.09.2023 16.07.2024 16.07.2024 16.07.202407.08.2024 24.07.2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

Commercial 
suit

CS COMM. 
220/2024

RAJNI 
DOBHAL VS 
MEENAKSHI 
PANT

15.05.20
24

29.05.202
4

Commercial 
suit

CS COMM. 
8/2024

HYUNDAI 
MOTOR 
INDIA VS 
VIJAY 
KHANNA

20.05.20
24

03.06.202
4

Commercial 
suit

CS COMM. 
175/2024

STATE BANK 
OF INDIA VS 
SHRIYA 
SINGH

20.05.20
24

03.06.202
4

Commercial 
suit

CS COMM. 
112/2024

EAGLE EYE 
SECURITY 
AND 
CONSULTANC
Y VS 
DYNAMIC 
AURA LLP

20.05.20
24

04.06.202
4

Commercial 
suit

CS COMM. 
220/2023

UNION BANK 
OF INDIA VS 
JUST JOLLY

21.05.20
24

04.06.202
4

Commercial 
suit

CS 
COMM245/2
021

UNION BANK 
OF INDIA VS 
M/S S.N. 
ENGINEERIN
G

22.05.20
24

06.06.202
4

Commercial 
suit

CS 
COMM.95/2
024

SAAMAG 
EXIM PVT. 
LTD. VS 
RAKSHA 
SUPREME 
CAMOFLAGE 
PVT. LTD.

22.05.20
24

06.06.202
4

Commercial 
suit

CS COMM. 
557/2023

BANK OF 
INDIA VS 
NITIN ARORA

24.05.20
24

10.06.202
4

Commercial 
suit

CS 
COMM.94/2
024

AXIS BANK 
LTD. VS 
MANISH 
SHARMA

29.05.20
24

13.06.2024

VIKAS DHULL, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

Commercial 
suit

CS 
(Comm)/86/
2024

State Bank of 
India Vs 
Dinesh Kr 
Donia

01-05-
2024

06.06.202
4

10.07.202
4

Commercial 
suit

CS 
(Comm)/144
/2023

Anil Jain Vs 
Mayuri 
Mahendru

08.05.20
24

10.07.202
4

Commercial 
suit

CS 
(Comm)/425
/2023

LOUIS 
VUITTON 
MALLETIER 
VS SHREY 
KATYAL 
OWNER OF 
FASHION 
BIBLE

30.05.20
24

07.08.20
24



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

48 614 28.09.2022 NIL NIL NIL NIL NIL

614 30.05.2023 NIL NIL NIL NIL NIL

614 20.10.2023 NIL NIL NIL NIL NIL

614 18.09.2023 NIL NIL NIL NIL NIL

614 07.02.2023 NIL NIL NIL NIL NIL

49 509 CS(COMM) 184/2019 16.11.2019 NIL NIL NIL NIL NIL

509 CS(COMM) 09/2023 03.01.2023 NIL NIL NIL NIL NIL

509 CS(COMM) 335/2023 21.07.2023 NIL NIL NIL NIL NIL

509 CS(COMM) 554/2023 14.12.2023 NIL NIL NIL NIL NIL

509 CS(COMM) 264/2023 27.05.2023 NIL NIL NIL NIL NIL

509 CS(COMM) 56/2023 30.01.2023 NIL NIL NIL NIL NIL

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

Commercial 
Suit

CS(COMM) 
462/2022

THE 
NAINITAL 
BANK VS 
GAYATRI 
DEVI

07.05.20
24

FOR 
ADMISSIO
N AND 
DENIAL 
OF 
DOCUMEN
TS

Commercial 
Suit

CS(COMM) 
269/2023

M/S SING 
AND SMILE 
FASHION VS 
M/S GAURI 
ENTERPRISE
S

20.05.20
24

PE-
19.07.2024 
& DE-
29.07.2024

Commercial 
Suit

CS(COMM) 
487/2023

NARENDER 
KUMAR GADI 
Vs. DELHI 
DEVELOPME
NT 
AUTHORITY

20.05.20
24

PE-
15.07.2024 
& DE-
24.07.2024

Commercial 
Suit

CS(COMM) 
432/2023

RAHUL 
GUPTA Vs. 
MANISH 
CHADHA

22.05.20
24

PE-
10.07.2024 
& DE-
24.07.2024

Commercial 
Suit

CS(COMM) 
67/2023

SHAMBHU 
AGGARWAL 
VS GLOBUS 
HOLIDAYS

31.05.20
24

PE-
12.07.2024 
& DE-
19.07.2024

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH 
WEST

KL ARORA VS 
DD 
INDUSTRIES

06.05.20
24

17.08.2024 
PE

VIMLA 
BHATIA VS 
SUNIL 
KUMAR

07.05.20
24

03.06.2024 
PE

KARNATAKA 
BANK VS 
INDERJEET 
GROVER

10.05.20
24

03.06.2024 
PE

INDOLOG 
LOGISTICS 
PVT LTD VS 
KANCHAN 
VANIYA PVT 
LTD

10.05.20
24

06.06.2024 
PE

AXIS BANK VS 
KEWAL 
KHARBANDA

20.05.20
24

02.07.2024 
PE

SAILENDER 
SOLANKI VS 
YOGESH 
MALIK

30.05.20
24

09.07.2024 
PE
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